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foreign technology, for higher production, for 
increasing exports, for expanding the 
production base, etc. I would agree there. But 
there is no way in which we are assured... 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Can we 
continue after lunch ? 

PROF. M. G. K. MENON : I will finish in 

just a few minutes. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : You have got 
about seven minutes. How long will you take 
to finish? 

SHRI JAGESH DESAI (Maharashtra) : He 
call develop his point now and continue later. 

PROF. M. G. K. MENON : All right. I will 
continue after lunch. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN) : The House now 
stands adjourned for lunch till 2-30 P.M. 

The House then adjourned for lunch at 
thirty-one minutes past one of the 
clock. 

The House reassembled after lunch at 
thirty-three minutes past two of the clock, The 
Vice-Chairman (Shrimati Sushma Swaraj) in 
the Chair. 

DISCUSSION ON  THE  WORKING OF 
THE MINISTRY OF INDUSTR-contd, 

address the House under your presence and 
under your Chairpersonship. 

1 would like to continue from where I left 
off before the House adjourned for lunch. I 
was at the point where I was defining the 
whole question of self-reliance. 1 had quoted 
from the Congress (I) Manifesto and what was 
also contained in the Statement on Industrial 
Policy (1991), which was issued by 
Government. I will read it once again, Madam 
Chairperson : 

"Foreign investment and technology will 
be welcomed to obtain higher 
technology, to increase exports and to 
expand the production." 

I am not quite clear, how this is going to come 
about or bp ensured; namely, we are 
encouraging foreign investments certainly, but 
how do you ensure that they bring higher 
technology ? We just don't know anything 
about that. Secondly, to increase exports, there 
is no commitment on their part to increase 
exports. 

The basic policy is simply that we do not 
want any such industries that are set up to be a 
drain on our own foreign exchange resources, 
which means that we expect the capital to 
come in as foreign equity to set up the 
industry, and we also expect that there will be 
export earnings sufficient or adequate to meet 
the requirements of their imports. It does not 
mean that they will really provide in any signi-
ficant way foreign exchange to the country for 
our other needs. As has been repeatedly 
pointed out, we have large foreign exchange 
needs to import oil and petroleum products, 
edible oils and a whole range of items in 
Defence, other crucial sectors, and so on. And 
for this, we need foreign exenange. That is the 
whole basis for the export drive. But I do not 
see that there are any aspects in the Industrial 
Policy which will ensure either of these two 
elements contained in paragraph 13 of the 
Industrial Policy, 1991. 

I also visualise that there will be a problem 
relating to our own indigenous technology. 
Over a long period of time, since 

 

PROF.    M. G. K.    MENON :     Madam 

Vice-Chairperson, it is a pleasure for me to  



195 Discussion on the working [RAJYA SABHA] of the Ministry of Industry     196 
Discussion not concluded 

[Prof.  M.  G.  K.  Menon] Independence, 
we have built a major base in the country for 
science and technology. We have seen the 
successes of that base in what are some of the 
most sophisticated areas.  Nobody can tell me 
that much of industrial production is more 
sophisticated than  the   entise   area   of   
nuclear   energy. That is a field, in the nuclear 
right from prospecting for uranium up to 
designing of 500 MW reactor and the whole 
range of technologies connected with it, we are 
self-reliant. Again, in the space programme, to a   
great   extent   we   have   achieved   self-
reliance. But one has seen, whenever one has to 
go outside the country for anything, the   
conditionalities   of   which   the   most recent   
one   relating   to   our   collaboration with the 
Soviet Union rocked the Houses of Parliament 
in the last few days. Therefore, we have 
demonstrated that our science and technology 
can deliver. What use are we making of the 
science and technology for our industrial 
development ? How do we harness this ?   
Where   is   the   related science policy? Where 
is the related technology policy ?  I am afraid, 
Madam Chairperson,    the    way   the    policy    
currently operates, apart from the fact that there 
are people who will still continue to go abroad, 
the so-called brain drain, we    will    have many 
from the so-called national industries moving 
mover to the foreign-owned industries within 
the country itself. And I see no compulsions for 
research' and development to be done here. The 
Time is short, otherwise,   I   would   have   
given   detailed statistics   to   show   that   very   
seldom   is research and development in high 
technology  areas  done  by  the  multinationals 
in the countries in which they operate.  Prac-
tically, all   of   it   is   done   in   their   own 
countries   of    origin.    On    this    particular 
aspect, I would like to point out that one of  the  
most  remarkably   successful   countries, Japan, 
has not just left everything to happen   by   
itself.   They  have  a  Ministry which    is    
called    M1TI,    and    the    hon. Minister for  
Industry  is  certainly  familiar with it.  It 
involves a combined action by Government and 
Japanese national industry working  together   in  
order  to   ensure   the accomplishment   of   pre-
defined   tasks   of 

national   importance.   I   see   no   indication 
that we are proceeding along those lines 
either. 

I also see that in the case of the public sector, 
there are many statements which have been 
made and they are all here, in the Industrial 
Policy (1991); and there have been detailed 
discussions on it in the House; the Point is 
made that one is not entirely satisfied with the 
performance of the public sector for a variety of 
reasons. But i would request the hon. Minister 
for Indu try to let the public sector operate the 
way the private sector is allowed to ' operate, 
entirely autonomously, on the same commercial 
conditions and terms, and not to go and impose 
on what should be a commercial sector ... a 
whole set of other considerations, social 
considerations as well as bureaucratic 
conditionalities, that obtain in Government. I do 
not see in any private sector  ... 

SHRI JAGESH DESAI : That is reserved 
for the private sector, and not for the public 
sector. 

 
PROF. M. G. K. MENON : The point I am 

making is this. I have not seen in any private 
sector such considerations. For example, a 
person has to retire at the age of 58 because 
that is the retirement age in the Government 
itself. Why should we impose such rigid 
conditions on the public sector ? We know 
how private sector appointments are made and 
what commercial basis they operate on. The 
question is, are we permitting our public 
sector to operate in the same manner ? I think 
we are not doing it. Simply, Memoranda of 
Understanding and the like are not tht means, 
are not the ways, in which one car ensure that 
they are autonomous. 

1 would also, very specifically, draw the 
attention of the hon. Minister of Industr) to 
some areas of clear hold-up which neec to  be 
resolved on an urgent basis. As J 
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said earlier, there are many procedural aspects. 
For example, let us have just one office to deal 
with all aspects of social security instead of 
thirty odd required at present, each of which 
has to be satisfied separately. Again, for 
example, has any discussion taken place on the 
matter of octroi ? This is a sensitive matter. 
We have dealt with it before. It is assumed to 
be earnings by an individual centre, profit 
centre; municipality, transfer point. But when 
one looks at the amount of delay that is taking 
place in this area, the tnormous amount of fuel 
wasted by the industry on the road, one knows 
that it is again a non-productive way of 
handling finances. The third relates to the 
whole manner of excise transactions that take 
place between the places where the spare parts 
are made, the primary inventory items are 
made, components and raw materials are made 
and the final manufacture takes place, and the 
places of their coming out. This, again, is a 
major procedural bottleneck, not only from the 
point of view of normal industrial production, 
but, certainly, a major hold-up as far as export 
production is concerned. 

There are a large number of detailed issues 
which I could bring up, and to which ( could 
draw your attention. However, I notice that my 
time is up. What I would like to urge, most of 
all, is what I said in the beginning. In my view, 
the Ministry of Industry has to define its role. 
Its role is to ensure that we get from the point 
where we are, today, in terms of production, in 
terms of exports, in terms of employment, to a 
certain point, five years from now. It must 
define the ways in which it will achieve it. It is 
not enough to make a statement that from an 
average growth rate of 6-7 per cent in exports, 
we will achieve a growth rate of 13-14 per 
cent. They must spell out bow they will 
achieve it. This means a harmonisation of a 
variety of other policies; fiscal and trade 
policies, labour policies, science and 
technology policies, as well as infrastructural 
policies. Their major task would be to ensure 
that this comes about. 

1 would, therefore, urge upon the Ministry 
of Industry to see that a Cabinet Committee is 
set up for this purpose, for co-ordination, to 
achieve the target -which: they must set out to 
achieve. O&erwise. purely by this opening up, 
in terms of liberalisation, we will not be able 
to achieve what we intend to achieve in this 
country. We wiM have to do this, if we have 
to make progress, provide employment, deve-
lop science and technology and achieve self-
reliance. Thank you. 

 

Madam, the most sophisticated and modern 
missile 'Prithvi' was to be launched todoy, 
between 9.30 a.m. and 2.30 p.m. It is already 
2.30 p.m. now. What has happened to that ? 
We would like to know. The concerned 
Minister should inform us whether it has been 
successfully launched. We would like to pay 
our compliments to our defence personnel, 
technicians and others, who are connected 
with this. Therefore, we would like to know 
about the launching. 

 

SHRI RAJNI RANJAN SAHU (Orissa) : 
Madam Vice-Chairman, I am obliged to you for 
giving me an opportunity to say something on the 
working of the Ministry of Industry, that too after 
Prof. Menon, who himself, once upon a time, 
was a Scientific Adviser to the Government of I 
India, and here we are benefited with his 
valuable advice and suggestions. I hope the hon. 
Minister, who is not here, will take note... 
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THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND. THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
("SHRI M. M. JACOB) : I am taking notes. 

SHRI V. NARAYANASAMY (Pondi-
cherry) : The Parliamentary Affairs Minister is 
substituting him and he will pass them on to 
the Industry Minister. 

SHRI SHANKAR DAYAL SINGH (Bihar) 
: Are you speaking on Industry or on Prof. 
Merion ? 

SHRI RAJNI RANJAN SAHU : I must pay 
compliments to him for his valuable 
suggestions and advice. Why are you feeling 
jealous ? (Interruptions). I will pay 
compliments to you also when you speak. 

 

SHRI RAJNI RANJAN SAHU : When we 
discuss the Ministry of Industry we are 
reminded of the new Industrial Policy which 
was given to this country by our hon. Prime 
Minister last year. A set of measures 
introduced in the policy were designed to 
deregulate the industrial economy in a 
substantial manner. Madam, we have given so 
many slogans and they are on the first page of 
the report, the slogans read like: '1991 year of 
change of Indian economy', 

'Indian industry, the challenge of the 90s* 
'New policy for small scale industries' 
"globalisation of business industry', 'Indk in 
the new world order'. These are ths catch 
words and slogans of our new industrial 
policy. Major initiatives have also beer taken 
in the area related to industrial iicensing, 
foreign investment and foreigr technologies, 
MRTP Act and public sector ! do not want to 
go into the details of the new policy but I can 
visualise that the new industrial policy 
measures are meant for development of the 
health of the industry as a whole. We have 
introduced a new open policy for licences. 

So, these are the features which the new 
industrial policy has given to us. The most 
important feature, as I have said, is to de-
tegulate, to debureaucratise and to simplify 
the procedure. 

The scheme in the Eighth Five-Year Plan at 
a cost of Rs. 25—30 crores with Growth 
Centres and basic infrastructural facilities like 
power, water and telecom is a laudable 
scheme, and the Government has already 
identified 63 Growth Centres. The overall 
industrial growth is dependent, to a 
considerable extent, on the growth of infra-
structural industries. The composite growth of 
six infrastructural industries comprising of 
electricity, coal, saleable steel, crude 
petroleum, petroleum refinery products and 
cement has recorded an enhancement of Rs. 
28.8 crores, a growth rate of 7.3 per cent. 

When we discuss the demands for grant, we 
should also discuss the working of the 
Ministry. The Ministry consists of the De-
partment of Industrial Development, the 
Depax-tment of Heavy Industry, the Depart-
ment of Public Enterprises and the Depart-
ment of SSI and RI. But the point is that there 
is no coordination in each wing, there is no 
coordination in the Ministry itself nor there is 
any coordination with the other Ministries. 

We have liebralized industrial licensing and 
we have also given so many facilities. But, for 
any industry, what we need first of 
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all is land. And land belongs to the State 
Government. What we find in practical life is 
that whenever someone goes to set up an 
industry, there is a lot of difficulties in getting 
the land. One has to run from pillar to post for 
that, one has to run to the Electricity 
Department and then for finances. So, when 
we discuss the Ministry of Industry, we will 
have to take into consideration all these 
elements, all the requirements necessary for 
starting and running an industry, and all these 
should be made available to an industrialist. 
Then only the entire policy of liberalization 
would be fruitful. 

We have seen that sometime back, in the 
State, the single window system was 
introduced. But that has not worked. That has 
got to be set right. That was a very good 
scheme under which, at a single place, one was 
able to get allotment of land, electricity, 
finances, etc. But the most difficult part of 
their difficulties came to them from the 
financial institutions and the banking sector. I 
think the Industry Ministry has got no control 
over those departments, and most industries, 
most of the industrialists are facing acute 
problem of finances, especially in regard to 
working capital. The hon. Minister will have to 
think over this. As suggested by Prof. Menon, 
there should be coordination among the 
departments. and there should be a committee, 
and everything should be done quickly and 
promptly. 

Madam, due to all these difficulties. though 
there was a moderate increase in the capital 
issues for raising funds from the capital 
market, the number of approvals granted by 
the Controller of Capital Issues rose from 847 
during 1989-90 to 918 during 1990-91, in 
terms of value, however, capital issues 
registered a decline from Rs. 13,028 crores 
during 1989-90 to Rs. 9,261 crores during 
1990-91. The approvals in 1990-91, April—
September, at Rs. 6,445.7 crores showed a 
decline of 10.7 per cent as compared to the 
previous year. So, I think, these are the 
difficulties due to which there have been these 
problems. 

About financial assistance, there has; been n 
difficulty in obtaining finances. So, as a result, 
the financial assistance sanctioned by nil 
financial institutions for the year 1990-91 was 
Rs. 20,531.5 crores compared to Rs, 16,005.4 
crores for the previous year. That has shown a 
rise of 28.3 per cent. But the financial 
assistance sanctioned by all-India financial 
institutions in 1990-91 was Rs. 7,010.6 crores 
which has shown a decline of 0.2 per cent over 
the corresponding period of 1989-90. There 
was a sharp decline in the resources raised by 
the corporate sector through the primary 
market in 1990-91 as compared to the previous 
year. 

In our country the most important sector is  the  
small-scale  industrial  sector.    This sector has 
got a potential base, and it gives employment 
also. This sector has not been properly cared for 
by this Ministry from the  very  beginning.  The  
performance  of the small  sector which the hon. 
Minister might he aware of, has been quite 
impressive   during  the   Seventh   Five-Year   
Plan. The employment also in this sector is much 
more   than   in  the  large   sector   and   the 
medium   sector.  That  has  increased  from 
119.60  lakhs  at   the   end   of   1989-90  to 
124.30 lakhs during 1990-91. It is likely to be  
126 lakhs in  1991-92. The production has    also    
increased    considerably    in    the Seventh Plan. 
The growth is estimated to be   12.7  per cent.  So, 
I would 3.00 P.M.    urge upon the hon. Minister to 
take   care   of   the   small-scale j    industries.   A   
special   cell   for  monitoring the  progress  in  
the  small-scale  industries should he set up, 
because we have seen if more and more 
employment opportunities i    are to be given it is 
only through the small-j    scale industries. 

 Lastly, I cannot forget to mention about i the 
Khadi and Village Industries, which have not 
roots in the villages. Khadi and Village Industries 
constitute an important segment of the industrial 
economy of our country. I have myself seen in 
our area that this industry gives additional 
employment and earnings to the family members 
of those who are working outside. The ladies are 
also being employed for spinning 
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[SHRI RAJNI RAN/AN SAHU] 

Ambar Charkha/ I feel the hon. Minister has 
forgotten to give importance to it. It had been 
envisaged in the very early stage that'the khadi 
and village industries are the solution   for   
giving   employment   to   our growing    rural    
population.    If the rural people get 
employment in their own areas, they will not 
rush towards the urban areas, So, I would urge 
upon the hon. Minister to give due importance 
to khadi and village industries also.    He    has    
already    given importance to large and 
medium industries. Small-scale  and  khadi  
and   village  industries also need to be given 
greater attention. 

T would now say a few words about the public 
sector industries. There has been a - lot of 
controversy about their contribution  and a 
debate has been going on. My friend, Mr. 
Jagesh Desai, is here. He will enlighten  us on 
its role. I am one for public sector undertakings. 
They  should be given autonomy with 
accountability.  We should not have   an   
approach   of  just   closing   them down on the 
flimsy ground that they have incurred losses. 
Rather their personnel and management should 
be improved. We have not taken care to 
improve the management. I have seen a person, 
who was liable for punishment has been 
promoted  in one of , the public sector 
undertakings to the level of  CMD.   All   
through  his   career   in  the public   sector   
undertaking   he   had   been spending  lavishly  
and  was  not  doing  the marketing   properly.   
He   had   ruined   the industry. But, in spite of 
that, he had been ..promoted to the position of 
CMD. All these things should be looked into. 
The Government  should  give its mind to the 
public sector undertakings  once  again.  
Referring thein, to BIFR is no solution. BIFR 
itself is  a   sick   unit.   Recently  I  have  seen  
in papers that  it  is facing  manpower crisis. 
They don't have personnel  to dispose of the   
pending   cases.    I   know   the   hon. Minister   
has  no  control   over   BIFR,   but these are 
inter-linked. You cannot improve the   
industrial   climate   or   bring   industrial 
culture merely by giving slogans or catchwords. 
You will have to ensure proper coordination 
between each and every department, 
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SHRI  JAGESH  DESAI : I  would  like 
to correct him. I would not like something 
wrong   to    go    on   record. This  includes 
N.T.C. also. 

SHRI RAMDAS AGARWAL : No, Sir. 1 
don't agree with your view. I can prove this.  
This is on  record. 

SHRI      S. K. T.      RAMACHANDRAN 
(Tamil Nadu) :   That is not his view. That is a 
fact. 

THE   VICE-CHAIRMAN    (SHRIMATI 
SUSHMA  SWARAJ) :    Even   your  name 
is in the list. When your turn comes you 
speak. 

SHRI RAMDAS AGARWAL : 1 don't 
agree on fact also. 
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SHRI SUKOMAL SEN (West Bengal) : 
Madam, we are' entering into a very important 
discussion on the working of the Ministry of 
Industry. Madam, my time is very short, and 
within that time, I will elaborate some of the 
points and express the view which 1 hold and 
my Party holds. Madam, I would start with the 
Report of the Department of Industrial 
Development, Ministry of Industry, what the 
Report has said and what tine reality is. I 
particularly draw the.attention of the hon, 
Minister.to listen to me so that he can reply 
point by point. 

Madam, at page 13 of the Report, it lias been 
stated that • the Industrial Policy Resolution of 
1956 provides the basic framework for India's 
industrial policy. Then, it goes on saying: that 
the main objectives of the New Industrial 
Policy are to build on the gains already made, 
to correct the distortions or weaknesses that 
may have crept in, to maintain and sustain a 
sustained growth in productivity and gainful 
employment, and to attain international 
competitiveness. Then "it goes on elaborating 
the New Industrial PoKcy. Then it has- said 
many things about priority to. the backward 
areas, liberalisation, MRTP, foreign 
investment, etc. 

Now, ' Madam, let us see what was actually 
the basis of 19S6 Policy. Is it correct. that they 
are still adhering to the framework of 1956 
Policy ? Now, Madam, I will come to some 
"salient poinfs of the 1956 Policy. What ase 
the basic features of the 1956 Policy? The 
Industrial Policy Resolution of 1956 laid stress 
on accelerating the ' speed Of 
industrialisation—-1 think, I am correct—in 
particular, heavy 

industries, expansion of public sector and the 
growth of the cooperative sector. And the  State  
was  to progressively  assume a predominant  
and  direct  responsibility  for setting up new 
industrial undertakings and for developing the 
transport facilities. The State trading was 
another important area stressed  by  the  
Industrial   Policy  Resolution.    Industries   of   
basic   and    strategic importance  and  also  
industries  of  public utility   services  were   to  
be   in  the  public sector. Those industries 
which require huge investments   which   only   
the   State   could mobilise also had to be in the 
.public sector. Then there was categorisation of 
industries and there were  three  categories,  
and the priority was stressed. 

The policy of 1956 did not come as a bolt from 
the blue. It also has a historical background.   
And   what  is. that  historical background ?   I   
will   mention   about   the Directive   Principles   
in   the   Constitution because the policy of 1956 
was based on the Directive Principles in our 
Constitution. And what was that ?   It was for 
security, and for social and economic justice. 
Then the  policy  called  upon  the  State   (1)   to 
secure to all citizens an adequate means, of 
livelihood;  (2)   to  ensure  that the ownership 
and control of material resources of the 
community are so distributed as best to subserve 
the common good, and (3) to ensure mat the 
operation of the economic system does not result 
in the concentration of wealth and means of 
production to the, common detriment.  This was 
the guiding principle and on that basis, the 1956 
Industrial   Policy   Resolution   was   formulated. 
Even the Directive Principles did not come as a 
bolt from the blue.  It also had its origin in the 
national liberation movement of the country. It is 
not that Pandit Nehru just had a dream all of a 
sudden and he formulated that policy. Nehru's 
policy was the product of the national movement, 
the ethos and the aspirations of the people who 
sacrificed their lives and that dream and the 
aspirations of the people were put into action by 
the Government headed by Pandit Nehru. That is 
why the- country as a whole supported   the   
general   tendency   of   the policy  framework  of  
building  up  of  the industry in the country. 
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Is it a correct statement which has been 
made in the Annual Report of the Ministry of 
Industry that the basic thrust of the Industrial 
Policy of 1956 still remains in the Industrial 
Policy of July 1991? This statement is not at 
all true. It is totally confusing. On the contrary, 
the 1956 policy has been given a thorough go-
by in the new policy. The first policy was 
dictated by the national movement, by the 
aspirations of the people, and the latest policy 
of 1991 is a departure from the ethos and 
aspirations of the national movement. On the 
contrary, it has been dictated not by the Indian 
people's aspiratioas but by the aspirations of 
the industrialised countries, particularly the G-
7 countries, the U.S.A. and tiie international 
financial agencies, like the IMF and the World 
Bank. This is the basic difference between the 
policy of 1956 and the 1991 policy. One was 
the product of the aspirations of the people, 
and the other is the product of the dictates of 
the IMF and the World Bank. 

Mr. Minister, just ponder over what you are 
doing and whether you are fulfilling the 
dreams of the national movement or you are 
totally going by the dictates of the,j,IMF and 
the World Bank. Why were these controls 
imposed on the industrial development—not 
control; I mean the regulations, like the 
MRTP, FERA, industrial licensing, curb on 
investments? All this came in the name of 
having some sort of a self-reliant economy. 
India wanted to be self-reliant because when 
we became free, the countries like the U.S.A., 
the Great Britain and other capitalist countries 
did not come forward to help us. At that lime 
only the former Soviet Union, which does not 
exist any more, and other socialist countries 
came forward to help us, and huge industries 
were set up with their assistance.. Now the 
world has undergone a certain change. That 
does not mean that since socialism has 
suffered a setback, capitalism is having a good 
survival or having any prosperity. You have a 
look on the statistics of the capitalist economy; 
look at Japan; look at Germany; look at 

even   the   U.S.A.   Are   they   flourishing ?  

Even the economy of Japan is suffering; the 
economy of the U.S.A. is suffering from a 
slump and from recession and they are 
quarrelling among themselves. So many 
changes are taking place, So, just because 
socialism has suffered a setback, it does not 
mean that capitalism is flourishing or 
prospering, and that is the end of it. The pity is 
that we started with the help of socialism and 
now. we have .started dismantling it and going 
towards capitalism. 

Madam, new terms have been coined. Mr. 
Minister, your Government is tryjng to build 
capitalism, as chosen by the U.S.A., Great 
Britain, Japan and other countries. But you 
dare not say that you want to build capitalism. 
You do not dare say that. You say that you 
want to depend on market forces. You say that 
it is market economy. What is market 
economy ? It is capitalism. But you do not say 
'capitalism'. This is because our people have 
developed some hatred for, scone repugnance 
towards, capitalism. They have suffered at the 
hands of capitalism. The world has suffered at 
the hands of capitalism. The coinage has also 
been changed. It is not 'capitalism' now. It is 
'market economy'. What is market economy'.' 
It is nothing but pure and simple capitalism. 

Capitalism inevitably leads to retrenchment 
of workers. Hundreds and thousands of 
workers in the U.S.A, are being rendered 
surplus. In Germany also, as we have seen in a 
television show, thousands of workers have 
gone on strike. This is the position in Germany 
itself, the prosperous Germany. In Japan also, 
the economy is in dismal shape. They are 
retrenching people. But capitalism does not 
use the word 'retrenchment'. In the Nineteenth 
Century, this word was used. The workers 
could understand the word 'retrenchment'. 
Now, you say 'golden hand-shake*. It is 
nothing but retrenchment. You have only 
changed the term. It is 'golden hand-shake' 
now. You do not say that you are closing 
down   industries.   You   say   'exit   policy'. 

  Madam, in the cinema theatre we see the word  
'exit'. This  is meant for people to  go out. 
Here, also, you say 'exit policy'. 
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AN HON. MEMBER : Emergency exit. 

SHRI SUKOMAL SEN : Everything is 
emergency in their vocabulary. This only 
means that you want to close down some 
industries. You clearly say so. Be honest. Do 
not be hypocritical. You say honestly that you 
want to close down some industries. You have 
identified 98 industries as chronically sick 
industries. One year back, there was a 
statement in Parliament wherein it was said 
that about 2,40,000 industries, both public and 
private, had fallen sick or were being closed 
down. You say very clearly and honestly, 
without any hide and seek, that you want to 
shut them out. You have said about 2,40,000 
industries are sick. 

In the last Budget, the Finance Minister, Mr. 
Manmohan Singh, said that there were 58 
industries which were chronically sick. It is a 
chronic disease. It is a terminal disease, 
something like cancer. If these industries are 
closed down, something like 3,10,000 workers 
would be thrown out. As 1 said, according to 
the Government statistics—one year back, this 
was the statistics—2,40,000 industries are sick, 
or are being closed down. These include small, 
medium and big industries. There are 
industries like the IISCO, Burnpur, which 
employ 30,000 workers. There arc some which 
employ 10—15,000 workers. There are some 
other industries which employ just 100 
workers. Assuming, lor argument's sake, that 
every unit has 100 workers, if 2,40,000 
industries are closed down, do you know how 
many workers would be thrown out, Mr. 
Minister ? At least, 2.5 crore people would be 
thrown out of their jobs. If you include the 
family members, seven eight crore people 
would be thrown out on the streets. But you 
hide this fact. You want to confuse the people. 
You have said '58 industries'. This is only the 
beginning. It is only the tip of the iceberg. If 
you succeed in this policy, sh crore people  
would be thrown out. 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P. J. 
KURIEN) : There are more than two lakh 

sick small-scale units. Out of theis, 90 per 
cent units belong to the tiny sector. They 
employ on an average 6 persons. 

SHRI SUKOMAL SEN : That is why 1 
said that we can assume that each unit 
employs 100 workers. I did not say '1,000 
workers per unit'. 

SHRI P.J.  KURIEN :   It is much less. 

SHRI SUKOMAL SEN : It includes IISCO 
also. It includes Bengal Potteries also, which  
employs  5,000  workers, 

[4.00 P.M.] 

Anyway, Madam, this MRTP, FERA, 
licensing, all this has emanated from the 
Directive Principles, that they want to regu-
late, they want to have a balanced develop-
ment of the country. Now they have with-
drawn industrial licensing. Madam, our 
country is witnessing a spate of secessionist 
movements. What is the demand ir Assam ? 
Their demand is that they arc not getting the 
benefit of industrialisation Once, industrial 
licensing is withdrawn, cat th; Industry 
Minister say, how many indus tries will be 
interested in investing ir Assam, Meghalaya 
or in a farthest comei State'.' Everybody will 
concentrate when enough infrastructure is 
already available where there is a port, an 
airport, where there are roads, where 
telecommunicatior service is available. Only 
there they wil invest and in other parts they 
will not go fhrcugh your policy you are 
cneouraginj secessionist movements. 

In your report you have said that yoi want 
to remove backwardness. On the contrary, 
regional backwardness will in crease if your 
industrial policy is no changed or revamped. 
This is how you an rain;',. 

Now the Directive Principles of thi 
Constitution warned against concentratioi of 
wealth, and what is the origin of FER/ or 
MRTP ? They are not just a dream o one 
man. AU these emanated from the policy of 
regulation, that concentration o 
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will be regulated so that disparity in wealth, to 
a certain extent, is reduced. Now MRTP Act is 
almost withdrawn. There is no operation of 
FERA, no industrial licensing. You have 
allowed 51 per cent of foreign equity. You 
have opened doors for foreign companies to 
open their branches openly. That means, with 
cent per cent equity they can open branches. 
With this policy how can you maintain 
balanced industrial development and speedy 
industrial development ? How is it possible ? 
You are dismantling what has been done in the 
past, {time bell rings). Madam, I will be very 
brief. The other aspect of the policy is that you 
are submitting to the dictates of IMF and the 
World Bank. High tech; you have kept the 
doors fully opened for the multinationals. 
Madam, that day it was announced on the 
television that even now people can import 
aircraft and their accessories who are 
interested in private civil aviation. A public 
utility sector which was reserved for the public 
sector has been completely thrown open to the 
multinationals and private sector. You are talk-
ing of high tech. Have you assessed what kind 
of high tech we require ? India is a relatively 
backward country, with hundred million 
unemployed people both in rural and urban 
areas. In that situation what kind of high tech 
we require, have you assessed that? No. Now 
they are inviting multi-nationals for this and 
what will be rts effect ? The effect will be, yes, 
a few elite section people would get some 
benefit from the high tech, but a hundred 
million unemployed people, their dream of 
getting a job will be totally shattered. Some 
people will be somewhat happy, their services 
will be good, their finished products will be 
good, but the lot of a huge section of the 
people will be totally shattered. Has the 
Ministry ever thought of their lot ? Without 
discrimination you are inviting the high tech 
multinationals and that too without any 
condition on profit repatriation. Even 
companies like Coca Cola you are inviting. It 
is not only heavy machinery industry or 
sophisticated industry or electrical industry 
that you are inviting. You are even inviting 
soft drink industries. It means, 

whatever industrial development has been 
there in our country, whatever self-reliance we 
have achieved, you are going to thoroughly 
dismantle that, disorganize that and bring the 
country to a state of disaster. 

Now, Madam, it is not only that. What will 
happen ultimately ? It is not only that people 
will not get jobs, it is not only that the 
employed people will lose their jobs, it is not 
only that many factories will be closed down. 
Madam, what are we witnessing now ? We arc 
under a threat. Even after enunciating the 
industrial policy, even after enunciating the 
new economic policy, the US Government is 
not satisfied. What is the fact ? Has any 
investment come from Japan, to India, has 
Germany taken any initiative in investing in 
India, has any foreign Government taken any 
initiative in investing in India ? No, because 
their intercst lies elsewhere. Now, particularly 
after the setback in the Soviet Union and 
Eastern Europe, their interest lies more there 
because politically they will be gaining more 
there than by investing here. That is why we 
do not get anything or, substantially we do not 
get anything. Not only that. Even then we are 
under a threat. The US Govenment is 
continues threatening us under 301—opening 
of the pharmaceutical industry, abolition of 
patent laws, renovation of textile industry and 
fertilizer industry. They even want operation 
in our insurance industry. You cannot satisfy 
greedy people. Now our Government, for a 
few hags of dollars, tried to satisfy some 
people. But they w>H never be satisfied. 
These greediest of people will never be 
satisfied. For a handful of dollars you can't 
satisfy them—you have to sell the country. 

Madam, in conclusion 1 would like to say 
that through this new industrial policy, the 
working of the Industry Ministry is nothing 
but to sell out whatever economic sovereignty 
we have achieved. And even by selling our 
economic sovereignty they will not be able to 
satisfy their masters, the USA and other 
established countries. Now they would like to 
see that the Government of India also sells its 
political 
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sovereignty. We have seen it. It is our 
experience that in Latin America and various 
other countries, once economic sovereignty is 
undermined, political sovereignty cannot 
stand on its feet; that also gels undermined. 
And the same fate, perhaps, awaits India also. 

I tell you, Madam, whatever the Government 
says, that is not the final word. That is not the 
final word, I tell you, Mr. Industry Minister. The 
people of India are ever aware, though you are 
coining new terms, "No, it is not retrenchment, it 
is only golden handshake; it is not winding up of 
factories, it is only exit policy; it is not 
capitalism, it is only market economy." People 
cannot be fooled for ever. They may be fooled 
for a day or two but they cannot be fooled for 
ever. People are " realizing the gravity, the sin 
that you are  committing and I tell you, Mr. 
Minister, the people will rise up and force you to 
change your policies. Otherwise the country 
cannot be saved. You are trying to ruin the 
country. It is the Indian people who liberated 
India, and there will again be an . uprising; by 
the Indian people to save the country from you 
who are out to ruin the country, sell out the 
country. 

Thank you,' Madam. 

SHRI JAGESH DESAI: Madam Vice-
Chairperson, first of all I would again make ; it 
very clear that  the policy of the Congress and 
the policy of this Government is, we will never 
deviate from the Nehru-- vian path of 
development—that is our cinimitment—because 
we feel very strongly that that is the only way by 
which we can make rapid progress in the interest 
of the people of this country and not for a few 
individuals. 

Madam, at Tirupati also we have again 
reiteiated that we believe that the public sector 
also has to play a role which has  been given to 
it. We would like to expand the public sector, 
but because of resources crunch we have 
limited our investment in the public sector. 
When one says that the public sector is a 
rakshasa, I feel that this 

is an insult not only to this country also 
the poorer sections of the pe because we 
feel that it is the public se only which has 
laid a solid foundation the infrastructure 
in this country, and private sector 
industries are taking advage age of that 
infrastructure, a strong ii structure which 
has been built by the lea of our country. 

Madam, before freedom, if I remer 
correctly, Panditji was the President of 
Congress, and, 1 think, Subhash Cha 
Bose was made the Chairman of the Ining 
ning Commission or, what we can call 
Planning Commission for the future of 
country- This was the inspiration w was 
given for the freedom movement. 
Government or any other Congress 
Government ment will not deviate from 
that path. 

Madam, about the market economy 1 
understand, market economy does mean a 
laissez-faire economy. It is not 
businessmen will determine prices accoi 
to their choice. That means competitive 
efficiency. This is what we want to brii 
the public sector ultimately. "Public se< 
does not mean that they can work 
efficiently and thereby increase the pi 
That is why, as Mr. Rajiv Gandhi always 
saying, we want a thriving ai very 
efficient public sector. With this in mind, 
we want to make many cha in the public^ 
sector, in that kin administration, and that 
is why autot and responsibility have to be 
given tc public sector, and they will give 
you rei I would like those who denigrate 
the p sector to see the Report of the Rei 
Bank of India for September, 1990. many 
private sector industries have ii red losses 
? Let them find it out. : much more than 
the public sector. Bu the same time, we 
want that whateve: efficient public 
sectors are there, hav be removed. The 
public sector must and must generate 
resources. But, are going to generate 
resources by hiking prices ? If you do 
like that, then, the p of other commodities 
will also go up. 

Madam, today I have seen the infl rate 
during the week ended 18th of J 
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n Uth April the inflation rate was 12.8 or 
cent, and today, on 18th April, it has me up 
to 13.3 per cent. It means'tint in Se Week the 
index has gone up by 0.5 per int. Why has 
this happened ? I don't ant to blame the 
earlier governments, but :cause of their hot 
handling it properly e have come to this 
situation, and this tuation has to be 
corrected. That is why e want efficiency in 
industries. We want tat industrial 
development has to be done the fullest 
capacity. 

Then, we have invested crores and crores "' 
rupees, and if power is not supplied to 
dustries and they are not working 100 Sr cent 
or 80 per cent but working only $ per cent, 
then, what will happen ? The •ices will go 
up. That is why, as I said irlier also, I repeat, 
I am a firm believer i the public sector. There 
are some indus-ies, say, power, transport, 
communication, 3 exploration. Here, if any 
private sector r foreign collaboration comes 
and gives i help, we must accept it. 

Ultimately we have to see that all indus-ies 
work to the full capacity. That is why iough 
on the industrial policy there may i some 
kind of disagreement, yet after it is been 
announced, we find there are iany things on 
which we have to draw te attention of the 
hon. Minister. There is been a tremendous 
pressure by USA ^ India. As regards foreign 
collaboration, have seen during the last two 
years about le-third of the foreign 
collaboration or ivestment has come from 
USA. If USA exerting pressure on this 
country by jplying Special 301 and Super 
301 and ;ain they say this is just the 
beginning, ley are going to take more 
comprehensive :tion against India, if we 
don't toe their le. I was discussing about this 
with the Sinister in the morning. After lunch 
when went to see newspapers I noticed that 
we e entitled to get soft loan from the Asian 
evelopment Bank, but we have not so far ;en 
given any soft loan by them. On the her hand 
Pakistan every year has been :tting 50 per 
cent of the loans in the form ; soft loans aad 
the rest in the normal 

course. Soft loan is interest free. Its maturity 
period and instalments sire spread over n 
number of years. But the point is that America 
says India should not be given this type of 
loan. Japan and Canada are sympathetic 
towards India, but USA says that India is a big 
country, give it to Pakistan. So, every year 
Pakistan gets 50 per- cent of loans in the form 
of soft loans. That is why I have got my 
apprehensions. That is why I want the 
Government to look into it so that we must 
have some kind of continuous plan against 
dependence on US investments. Is -it prudent 
to go on depending upon USA if this is the 
attitude of USA that it will not cooperate in 
GATT discussions unless we toe their line 100 
per cent ? It threatens us that one by. one it is 
going to cut its resources flowing into our 
country. That . is why I. want toe Government 
to examine- this aspect- also. 

I have seen the type of foreign .collabora-
tions we have received so far. J would like to 
know from the hon.. Minister if there is any- 
collaboration for. power, for steel, for 
transportation. The data,, before me is 
probably up to November-December, 1991. I 
think the Government is. having the data up to 
March, 1992. So, my-question is : Till that 
period have they received any such kind of 
proposal for collaboration ? Earlier, in the year 
1950-91 we had refused many collaborations 
on the ground that we had capacities for them 
in our country. Are we going to open it even 
for those areas where we already have got 
capacities ? These are the practical aspects. 
After the announcement of our industrial 
policy we should see where we have got 
capacity and where we need their investments. 
But in spite of that, is it a fact that we are 
going to open collaborations in those fields as 
well ? I am a man who corrcs from the ground. 
Our industry cannot compete with giants. They 
have the latest technology. That is why we 
have to see where we have got capacity and in 
those areas foregin collaboration should not be 
allowed. 

Madam, the second aspect is regarding 
location   of  industries.   The   Government 
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wants to establish—what you call—industrial 
workshops and 6uch kind of things in those 
districts where there are no industries or very 
meagre industries. But I fear if your incentives 
and concessions do not match with those who 
want to have industries in areas where they 
have already been established when it was 
cheaper, who is going to come over there. I 
think your concessions and incentives will not 
help. That is why I still personally feel the 
location of industries policy should undergo a 
change. For location of public sector units you 
should go to backward areas has been rightly 
stated by Prof. Menon. Generally T agree with 
whatever Prof. Menon has said. May be at 
some places, I may not agree with him or with 
his emphasis. But as far as the location of 
industries policy is concerned, if you are not 
going to revive that old type policy, then, how 
will the backward areas, backward districts 
and backward States improve ? If all those 
indus trialists go to Bombay, Calcutta, Madras 
and Bangalore, who will come to backward 
areas ? Let me be very frank about it. I would 
like the Government to have a second look at 
this issue. 

As regards the public sector, I would not 
like to say much. On several occasions, I -
have said about it. May be because of resource 
crunch—as our Prime Minister said—we are 
not able to cope with them. 

Regarding exit policy and sick industries in 
public sector, each industry should be looked 
into separately and seen whether it can be 
made viable. Your policy should be to make it 
viable. Tf they do not come to your 
expectations and fail, then, you can think of 
referring it to BIFR. 

Our Prime Minister said only yesterdav and 
I w;is listening to him on the T.V. that those 
who will be affected by mode1 nigation will be 
trained so that tbey can work in a better 
fechnology-orienteu industry, so that 
production can increase and ultimately the 
efficiency will go up. Then the prices will 
come down. 

Secondly, I must say frankly if we h; no 
resources, don't go in for new ind tries at  
all.  All those  resources must used for the 
purpose of power generati You can supply 
them power so that t can  increase   
production.   If  you  are able to supply 
them power, then,  50 cent of the 
investment is lost. You h invested   crores  
and  crores  of rupees which you lose 
interest. Some public se< units might have 
incurred  losses. 

The other day there was a question 
Parliament which I put to the Ministe! 
Defence.    The  investment in  one  of 
defence industries was 20 per cent. I as 
him "At what prices were the shares soli 
He  said "They were  sold higher by 
times." They were not sold like the shi in  
Bombay Stock Exchange where shi are 
inflated artificially. But here it was d 
scientifically.   What   is  the  interest  in 
value of a share of that company ?  If had 
not  invested  this colossal  amount the 
public sector, what would have hap] ed 
today ? You would have required 1( 15   
times   the   capital   you   had   inves 
Those public sector units are in steel, pc 
and other core areas. 

I have one other aspect which I wi like 
to say. Up to the Seventh Five 1 Plan, the 
industrial growth was 8.5 cent. In the year 
1990-91 it was 8.2 cent. But in the year 
1991-92, up September, it is 0.7 per cent. 
The pro tion b£ cement has gone up by 11 
per < The production of steel has also 
gons by 11 pet cent. They are in the pi 
sector, let them understand this. power 
generation has also gone up by per cent. 
In spite of these increases in 
infrastructural industries, there has b& 
minus growth in the industrial sectoi 0.7 
per cent because we were not abl give 
them raw material which was imj ed. We 
were not able to get the indus modernised 
because of the crunch foreign exchange 
resources. Who was posible for that ? The 
earlier two Go1 ments. Now, when the 
Government got foreign exchange 
resources, please the raw material 
required for feeding 
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existing industrial units. Do not establish new 
units. But give raw material to existing units. 
Do not import 'badam'. Do not import 'pista'. 
Do not put 'badam' on the OGL list with such a 
low excise duty. Is 'badam' being consumed by 
the common man of this country? According 
to my information, 95 per cent of 'badam' is 
imported from America. I am subject to 
correction. That was according to an agree-
ment which was done in 1988 to import 
'badam' and almond from America to the tune 
of some crores of rupees. Why should we 
import them ? Import raw material for feeding 
the existing industries where it is required. 
Import such machinery which are required for 
modernisation. If that is not done, Madam, 
then prices will go up. 

We have to fight on two fronts. One is the 
front of price-rise. That can be done only if 
you fully utilise the capacity created with 
efficiency, with monitoring at the highest 
level. If this is done, I am sure that we shall be 
able to turn the corner. 

Madam, before concluding, I would like to 
say a few words about small-scale industries. 
As regards small-scale industries, I do feel that 
here, we should give them help because 
through this sector, we are giving employment 
to the largest extent. In 1989-90 about 120 
lakhs Of people, that is, 120 lakh families were 
getting their bread from this sector. This figure 
would go up to 126 lakhs in 1991-92. The 
production made in the small-scale sector was 
worth Rs. 1,43,170 crores which would go up 
to Rs. 1,60,000 crores in 1991-92. Here, there 
is a growth in industrial production. Even in 
the current year. Up to September, 1991, there 
is growth that is plus. But, in the large-scale 
sector, for which the private sector "Is the core 
sector, it is minus. Here, we have to help them. 
How do we help them ? I am very happy that 
you are going to have that kind of growth-
centres. But again, give them some kind of 
incentives by way of concession in sales-tax. 
We are not going to yield to the pressures of 
the World Bank and other*. Our Prime 
Minister is bold. He has said, "No. I am not 
going to accept 

it". As far as market economy is concerned, I 
do not believe in it. Congress (I) does not 
believe in it. Otherwise, why do we give 
things at subsidised prices in fair-price shops? 

Why   are  they  limiting  the   prices  of steel ? 
Because, this country is a welfare state and in 
this country the market forces are in a crisis. 
"Market prices" and "market forces" are quite 
different terms. "Market forces" means even 
then you can conceal your stocks by hoarding 
and then demand and supply wiH determine the 
price. I wffl not accept it. Prices should be 
determined on the basis of cost of production. 
You should achieve it by efficiency. By 
efficiency plus a little marginal profit let the 
industry survive and let ...  {Interruption) ... The 
report has given a lot of food, but I would like 
the Minister to ponder, after announcing   the   
Industrial    Policy   Resolution, whether it 
needs some kind of marginal changes or you 
have to adopt yourself to those changes due to 
certain changes in (he world and due to 
pressures of America. With these words, 
Madam, I conclude and also thahk you for 
giving me the opportunity. 

DR.   NARREDDY  THULASI  R1DDY 
(Andhra Pradesh) : Madam, there to a proverb 
in Telugu which means testing of :i single rice 
particle is enough to know the quality of food 
and the entire rice particles need not be tested. 
That is the proverb. In the same way if we 
want to know the welkin- of the Ministry of 
Industry, we need not discuss the entire 
Ministry of Industry, just a discussion on the 
Growth Centres will clearly indicate the 
inefficiency of the Ministry of Industry. With 
the objective of promoting industrialisation in 
the backward areas the Government of India 
had announced the Growth Centres Scheme in 
June, 1988. In the first phase 70 Growth 
Centres were selected and were slated to be 
completed by the Eighth Five Year Plan, but 
with the present snail's pace I am doubtful of 
the completion. There is no hope at all of 
achieving this objective. Out of 70 Growth 
Centres the Government of India has received 
44 project reports, but 
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they are pending in the Ministry of Industry 
for the last two years. In the year 1990-91 only 
5 project reports were approved by tt>e Apex 
Committee of the Ministry of Industry. In the 
same year, i.e. 1990-91, 27.50 crores of rupees 
were provided for the Growth Centres, but 
unfortunately only 15 crores of rupees were 
spent and 12.50 crores of rupees lapsed. That 
is regarding 1990-91. If we come to 1991-92, 
again only 5 • project reports were approved 
and 34 project reports were pending in the 
Ministry of- Industry for • clearance and they 
are gathering dust there. Again in 1991-92 Rs. 
47.50 crores were provided for the Growth 
Centres, but unfortunately only Rs. 7.50 crores 
were spent and Rs. 40 crores lapsed. So 
because of the inefficiency of the Ministry, 
because of too much delay in..the Ministry, 
the funds allotted for the Growth Centres were 
unutilised and lapsed. So it clearly shows that 
it is a litmus test for the inefficiency of the 
Ministry of Industry.. 

Then I come to the second point which 
again proves the inefficiency of the Ministry 
of Industry, that is the index of industrial 
production, i.e. IIP. After the announcement of 
the new industrial policy there is a total 
recession in the industry. The IIP registered a 
negative growth of 0.9% in 1991-92, whereas 
it had registered a positive growth of 10% 
during 1990-91. Ten per cent positive growth 
in the previous year has turned into' 0.9% 
negative growth during 1991-92. If we take 
1980-81 as the base, the IIP registered in 
December, 1991 was 220.3% which is 1.8% 
less than the previous year. It clearly shows 
the recession that has taken place in the 
industrial sector. The recession is mostly in 
the manufacturing sector, in the electricity 
sector ami in the mining sector. 

Coming to the exit policy, entry of the 
multinational corporations seems to be the 
substance of the. new exit policy or industrial 
policy. Indiscriminate invitation to 
multinational corporations will kill the 
indigenous industries. It will have adverse 
effects on our small scale industries. It will    
aggravate    unemployment.    So,   the 

present industrial policy is anti-labour and 
pro-rich. It will result in large'' scale 
retrenchment which will again lead to social 
tension. The present Government's concept is 
that the workers or the labourers are 
responsible for the industrial sickness. 
According to one survey, only 2% of the 
industrial sickness is due to workers and 98% 
is due to infrastructural impediments and 
managerial inefficiency. So, the Government 
should change its concept. 

No doubt, some industrial policy is required 
for the overall development of the industry. 
But ours is a populous country with 85 crores 
of people. So, before there is a new industrial 
policy, there must be a new employment 
policy. That is what our country needed. Our 
country, which is a most populous country, 
along with this new industrial policy needs a 
new employment policy also. The 
Government is thinking that foreign 
investment is the panacea for all the problems 
of our country. That concept is again wrong. 
Foreign investment is nothing but foreign 
debt. The Government is considering foreign 
investment as a substitute for foreign debt, 
but, in my opinion, foreign investment is 
nothing but foreign debt. It is not a substitute 
for foreign debt. This is my opinion: 

In a nutshell, I would say that the present 
Government has given a sugar-coated bitter 
pill to the industry and the nation. One day—
if not today, tomorrow—the industry, the 
people and the country will realise the 
bitterness of the sugar-coated pill. When the 
workers fully, realise the bitterness of the pill, 
they will .take the law :'n their own hands. So, 
before it happend, I warn, the Government 
should realise, the bitterness of the industrial 
policy and try to evolve, a comprehensive 
industrial policy for the all-round 
development of industry in our country. 
Finally, I would like to say, to err is human 
but to rectify is wise. With these vyords I 
conclude my speech. Thank, you.      , 

SHRI     S. K. T.     RAMACHANDRAN : 
Madam, I thank you for providing me an 
opportunity   to   place   before   the   august 
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House-my opinion on the working of• the 
Ministry of Industry. Industry has become an 
det&pus carrying wtth it all other areas. 
Industry- has become the complement and 
supplement of agriculture. With a long range 
vision, the architect of modern India, the jewel 
of modern India, Pt. Jawaharlal Nehru 
envisaged a balanced programme and some 
balanced policies not only for industrial 
development but for all-side development. The 
objective of all the programmes and policies 
envisaged by him may. be explained in 
different words but in a nutshell we could say 
what he had in his mind was improvement in 
the standard of living of the people. He wanted 
to improve the conditions of living of the 
people. At the time of Independence more 
than 85 per cent of our population was 
engaged only in agriculture. Agriculture was 
the only occupation available for the whole 
population of the country. Agriculture which 
was handicapped because of the vagaries of 
monsoon, threatened the very fabric of our 
structure. So, in order to relieve the 
concentration of labour from agriculture and 
in order to have a betterment in the standard of 
living of our people, Pt. Jawaharlal Nehru 
envisaged a good Industrial Policy. The 
objective of that policy was to eradicate 
poverty, to improve the standard of living of 
the people, to reduce economic disparity and 
above all to generate gainful employment. So, 
gainful employment was the basic motive of 
our industrial revolution. That policy was 
adhered to not only at that time but even now. 
Mrs. Gandhi in her tenure gave a coating to it. 
She laid emphasis on productivity. Madam, 
mere increase of production is not enough. 
There should be efficiency in the machinery of 
production. It will be attained only after 
improvement in productivity. After that the 
youngest leader of the country, Shri Rajiv 
Gandhi envisaged that we should give a thrust 
in :i new direction. The fall out of our deve-
lopmental programmes has taken vis to a stage 
where so many industries have come up. From 
Kashmir to Kanyakumari you could find the 
booming of industries. Many heavy industries 
have come up. Cottage industries   w«e   
encouraged.    Small-scale 

industries were found even in small villages. 
So there was an industrial revolution. There 
was a marked impact on the living condi-lions 
of the people. There was improvement in the 
standard of living of the people. 

There were some problems too. There were 
some troubles. This is an interlinked world. So 
we cannot live isolated in a cocoon for a very 
long time. We have to know what is going on 
outside. We have to equip ourselves to match 
with the world. Having this in mind, Rajiv 
Gandhi wanted modernisation of our industry. 
For modernisation, we need advanced 
technological improvement; we need 
technological expertise; we need technological 
know-how; we need capital machineries which 
we cannot manufacture indigenously and we 
also need to import some raw materials. So we 
need to import technological know-how and 
some raw materials. We also need to import 
industrial' machineries. To import all these, we 
need to pay more money in the form of foreign 
exchange. Sp to meet these imports, we have to 
increase our exports. Our exports have to be 
enlarged. In order to boost our exports, we 
have to improve competitiveness. Not only the 
quantity of exports, but the quality of our 
products also needs to be improved. To attain 
this, we want, as what I said just now, an in-
flow of technological know-how and invest-
ments. Under these conditions, Rajiv Oandhi 
contemplated that we could have some 
liberalisation of our policy. To have 
modernisation, we require some liberalisation 
of our industrial policy. So keeping these in 
mind, the Government made some changes in 
the philosophy and the objectives of the 
policies of Nahru. The policies were changed 
for some betterment. It opened the gates not 
only to foreign investors and to the inflow of 
foreign technological know-how; but also to 
our own industries. The Industrial Policy that 
has been envisaged by the present Government 
is not a revolution. It is only an evolution. It is 
an evolutionary growth of what was adopted 
by Jawaharlal Nehru ... {Interruptions). 

SHRI N. E. BALARAM (Kerala) :   You 
have put it in a proper way. 
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SHRI S. K. T. RAMACHANDRAN : My 
hon. colleague is a senior Member. I 
am no match to him. He is Goliath and 1 am 
David. I don't even hava stones with me. But 
he is having sickles and hammers. 

SHRI N. E. BALARAM : I was just 
appreciating him. What he said is right. It is 
only an evolution. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You please continue. 
Mr. Balaram, you are the next speaker and 
you can speak at that time. 

SHRI S. K. T. RAMACHANDRAN : So it 
is only an evolution. There is no deviation. It 
has never deviated from the policies of Nehru. 
We abide by Nehru's policies and 
programmes. But in the modern world, we 
need some changes. Nehm always kept his 
mind open. He wanted the country also to 
keep its mind and soul open always. With an 
open mind, we can absorb whatever good 
comes to us. 

So, the present Industrial Policy gives a 
thrust to productivity, to quality improvement, 
to increase in production and to the creation of 
gainful employment, thereby relieving the 
country of its strains. So, with this policy, the 
Government is now giving a thrust to a new 
revolution in this country. It is a revolution. 
We are going to be relieved of certain strains, 
certain difficulties and certain problems. With 
all these, we are going to take the country 
towards prosperity. Madam, I want to stress 
only one point here. 

It is not the machine, it is not your 
programme, it is not your policy, it is not your 
rules and regulations, which are going to uplift 
you or which are going to help you in attaining 
prosperity. But it is the will of the people, it is 
the will of the politicians, it is the will of the 
bureaucrats, it is the will of the labourers and 
it is the will of the farmers which will uplift 
you. Sitting here you can talk of so many 
policies, you can give so many programmes. 
But, if they are not implemented honestly, if 
they are not implemented in the proper 

sprit, if they are not implemented with a soul-
searching desire, nothing is going to 
materialise. The need of the hour is that we 
should all unite together and take the message 
to the people. We should unite together, we 
should work together, we should work hard, to 
carry the country towards prosperity. So, 
whatever may be the Party in Government, 
whatever may be (he policies, when a decision 
is taken, we should stand united to carry it out, 
to implement it properly. We may criticise at 
the time of formulation of the policy. But, once 
a decision is taken, we should take it as our 
own policy, as our own programme, and we 
should give the fullest co-operation for its 
implementation. 

Madam, many things are said about the 
public sector industries. What are the causes 
for the losses incurred by the public sector ? 
We should give a deep thought to this 
question. You see, there is a lot of difference 
between the private sector and the public 
sector. I can cite a few things and most of US'" 
know also. For the same work, the private 
sector is paying very low whereas the public 
sector is paying more. The private sector is 
evading so many taxes whereas the public 
sector cannot do that. The private sector is 
indulging in so many malpractices. The private 
sector is adopting some inhuman labour 
policies. In spite of the vigilance on the part of 
the Government, they are able to get away 
with all these things. With this kind of a 
private sector the public sector has to compete. 
Therefore, the public sector sometimes incurs 
losses. So, the losses of the public sector 
should not be blown out of proportion. At the 
same time, we should try to reduce them also. 
We should try to put them on the right track. 
We should put the public sector in the right 
direction. We should show the public sector 
the right direction and help it come out of the 
red. 

I want to stress only one point here. 
Because of debureaucratisation, and de-
licensing, much of the staff in the Industry 
Ministry may be having less work. You see, 
now licensing is not there. The bureaucratic 
control is not there. The bureaucratic 
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set-up has to change itself. Instead of thinking 
of having control, they should try to assist the 
industry. They should try to guide the 
industry. They should try to help the industry. 
So much of advanced technologies are 
available throughout the world. They should 
collect all the latest technological 
advancement. They should get all the results 
of R&D of various cowries. They should keep 
these data in store and also they should have a 
centre at the national level and many centres at 
the different State levels and at the district 
headquarters, to disseminate all the 
information, all the research findings which 
are available to them. If Japan is progressing 
now, it is because Japan is making so much 
research and development in its own area. At 
the same time it is collecting whatever 
information is available throughout the the 
world, and it is having a library, technological 
library, at the national level and at different 
headquarters' levels. I request the Industry 
Minister to immediately start a department 
only to gether information not only of 
technology but also about the inflow of 
capital. He should see to it that this 
department is working well to collect 
information and store them and to disseminate 
the information to those who require it. 

Madam, the development of heavy 
industries and large industries cannot alone 
help'this country, because we are gradually 
coming out of the concentration of labour in 
agriculture. Still there is a stress on the 
agricultural sector. Even now more than 65 
per cent of our population is engaged in 
agriculture. They should be brought out. Only 
40 per cent should be allowed to work there. 
The cottage industries and village industries 
should be encouraged. Our artisans should be 
given more training to produce very fine 
products. Our products of handicrafts are 
carrying their rich marketing potential in the 
whole world. If you make them to produce 
fine goods, it will invite a very quick market 
in the world. It will solve our problem of 
foreign exchange. At the same time, it will 
give gainful wnpleyment to the village artisans 
and traditional artisans. 

    Madam, once again, repeating what I said 
earlier, that it is only the will of the country 
that will take us to prosperity. Only through 
cooperation and unity we can 

     take the country to a different sphere. I appeal 
to all, here and there, on this side or that, on 
the treasury benches and in the Opposition, to 
forget for a moment, 'I belong to this 
community or that, I belong only to the 
country, I am an Indian'. Let \is unite and 
work for the prosperity of the country. India 
will one day become a power of the world, 
India is going to lead the world. And for that 
let us prepare ourselves, unite and work hard, 
let us save our country and save'our people. 

With these words, I conclude, Madam. 

Thank you. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Mr. N. E. Balaram. Mr. 
Balaram, you have been allotted six minutes. 
You know that at 5 o'clock the Finance 
Minister has to make a statement. Would you 
like to start and finish? 

SHRI N. E. BALARAM : I cannot finish 
within six minutes I will speak tomorrow. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): The Finance Minis-ler 
to make a statement on recent developments 
in the stock market. 

[5.00 P.M.] 

STATEMENT   BY   MINISTER 

Recent Derdopments in Stock Market 

THE MINISTER OF FINANCE (SHRI 
MANMOHAN     SINGH) : Madam  Vice-
Chairman,   the   stock     market     displayed 
high levels of   buoyancy   from   January, 
1992  until  27th   April,   1992.    The  BSE 
sensitive  index    has been    rising rapidly 
from the month of February,  1992 from thje 
level of 2200 in the beginning of February to 
the recent level of 4467 on 22nd April, 1992. 
The index stood at 3674 on 29th April, 1992 
as compared to 4388 on I   2nd April,   1992.   
3473   on 3rd   March, j    1992 and 2273  on  
3rd  February, V&L. )   The rise has been 
between  100 to 400 


